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RDER

Mr.B.C.S5inha» ld.counsel for the applicants states
that he does not wish to proceed with the contempt petition
and wants to withdraw the same, l |
20 In the circumstancess the contempt petition is disp@sed
of as withdraun. MA.255 of 1996 stends d isposed ofs

3e+ NO order is made as to coste.
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